| TEM NO. 45 COURT NO. 9 SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (C No(s). 8985/2013
(Arising out of inpugned final judgnent and order dated 17/08/2011
in WB No. 32456/ 1994 passed by the High Court of Judicature at

Al | ahabad)

ALI GARH MUSLI M UNI V. Petitioner(s)
VERSUS

HAR PRASAD (DEAD) THR LRS & ORS. Respondent ( s)

(Wth appln. for exenption fromfiling OT. and permission to file
addi ti onal docunents)
W TH
SLP(C) No. 8937/2013
(Wth appln.for c/delay in filing SLP and exenption fromfiling
O T. and Ofice Report)
SLP(C) No. 8986/2013
(Wth Ofice Report)
Date : 28/04/2017 These petitions were called on for hearing today.
CORAM :
HON&#39; BLE MR JUSTI CE R K. AGRAWAL
HON&#39; BLE MR JUSTI CE ABHAY MANOHAR SAPRE
For Petitioner(s) M. Intiaz Ahned, Adv.
Naghrma | ntiaz, Adv.
Ahrmed Zar gham Adv.
Ms. Equity Lex Associ ates, Advs.

J5F

=

Respondent (s) M. C. U Singh, Sr. Adv.
Praveen Jai n, Adv.

Si ddhart h Jai n, Adv.

Mukesh Ver ma, Adv.

Tanmay Agarwal , Adv.

Vi nay Garg, Adv.

Ardhendumaul i Kumar Prasad, Adv.
Nachi ket a Joshi , Adv.

Raj i nder Mat hur, Adv.

TSS5555554

UPON hearing the counsel the Court nmade the follow ng
ORDER
In view of order dated 27 th
Cct ober, 2014, list these

matters for final disposal on 2 nd

August, 2017.
(Anita Ml hotra) (Chander Bal a )
Court Master Court Master



